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land in favour of the refugees for 
their settlement; 

(e) if so, how much land has been 
surrendered by the tea garden owner> 
during the last five years and how 
much of this land has been given 
to the refugees; and 

(d) the amount paid to the tea 
gar.den owners each year during the 
last fi ve years? 
,THE DEPUTY MINISTER IN 

THE MINISTRY OF LABOUR. 
E:\fPLOYMENT AND REHABIL'[. 
T.\TIO:-J (SHRI D. R. CHAVAN): 
(a) No, Sir. 

(b) In the year 19:;9, a 'sum 'of Rs. 
3.24 lakhs was sanctioned to cover 
the cost of acquilition and compensa· 
tion on requisition of some tea gar-
den lands for the rehabilitation of 
displaced families in Assam. The 
State, Governnrent has reported ti).at. 
out of the above-sanctioned amount, 
a sum Bfabout R.s. 2.54 lalths had 
been paid for requisition and acqui-
sition of tea garden lands .up, to the 
year 1967. , 

." ,'0" 

(c) The State Government has re-
ported tbat abpqt J3429',o\>ighas of 
land has so far been acquired on 
which 2512 refugee families have 
been settled. 

(d) 
Rs_ 

1959-60 13661 
1960-61 80869 
1961-62 14862 
1964-65 - 144587 

Rs. 253979 
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